CENTRAL ADMIN ICTRATI\/E TRIBUNAL

® ' BANGALCRE BENCH

Second Floor,
Commercial Complex,
Indiranagar,
Bangalore-560 038.
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Subgect - Forwarding uf copies of the Orders passed by the
Central admlnﬂsvratL ;e Tribunai,Bangalcre.

Pleass find eiaclosed herewith a copy of the ORDER/
STAY ORDER/INTERIM—GRBER,/, passed by this Tribunal in the above

mentioned application(s) on 29.97-9 4
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OAN 573/93

PKS(VC )/TVR(MA)

29,7,1994

We notice that in the light of

the MoAs now filed for additionel grounds
and impleading additiocnal respondents,

we think it appropriata if the applicant
files a fresh application raising all
grounds., In view of_thc matter, we permit

the applicant to withdray this epplication

with liberty to renew the same,

Contents raised herein are al} left open,

Sl Set~
\’W/ - . v 2 :
(Tov, RAMANAN) (PeKe SHYAMSUNDAR )
- MEMBER(A) VICE CHAIRMAN
| '."e\\*i'g@ TRUE COPY
VR G B |2
) % CER
s secTiON OFF AL
b 77 aTRAL ADMINISTRATIVE TRIED

ADDITIONAL BENCH
BANGALOME

i
!
!
3




